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NOTICE

The undermentioned Gazettes of India Extraordinary were published up to the 27th February 1964 :—

Issue No. and Date

No.

Issued by

Subject

29 No. P.N. (UK. Lk; 6m|ng)/4 of 1964 Ministry of International Trade Scheme for licensing of cotton textiles for export to

dated 271n  Feb.

the U.K. from India—Quota for 1964.

Copies of the Gazettes Extraordinary mentioned above will bo supplied on Indent to the Manager of Publications, Civil

Lines, Delhi.
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[PART I—SEC. 1

PART |—SECTION 1

Notifications relating to Non-Statutory Allies, Regulations and Orders and Resolutions
issued by the Ministries of the Government of India (other than the Ministry of Defence)
and by the Supreme Court

PRESIDENT'S SECRETARIAT

New Delhi, the 4th March 1964

~No. 2%-VresJIM.—Corrigendum—In this Secretariat Noti-
fication No. 20-Pres./64 ~dated the 26th January 1964
published in Part I, Section 1 of the Gazette of India dated
the 1st February, 1964, in Seria No. 14—

On page 36

For "NANAKKAL" Read "MANAKKAL" in the two

places where the name occurs.

V. J. MOORE, Under Secy.

New Dedhi, the 5th. March 1964

No. 29-Prej./64.—The President is lgleased to_approve the
award of the "VISHISHT SEVA MEDALVDISTINGUISH-
ED SERVICE MEDAL", Class I, for distinguished service
of the most exceptional order to the undermentioned officer :—

Lieutenant Generd THOMAS BRYAN HENDERSON
BROOKS (Al-824).

S. DUTT, Secy, to the President.

MINISTRY OF FINANCE
(Department of Revenue)

New Dehi, the 29th February 1964
RESOLUTION
No, 27/22/63-Co-ord—The Customs and Central Excise
Advisory Council, as constituted under the Ministry of Finance
(Department of Revenue) Resolution No. 27/8/61-Co-ord.,
dated the 20th July 1961 is reconstituted as under :—
(i) Chairman—Minister of Finance,
(i) Six ex-officio Members :~
(a) The President of the Federation of Indian
Chambers of Commerce & Industry;
(b) Vice-President of the Federation of Indian
Chambers of Commerce & Industry;
(c) The President of the Associated Chambers of
Commerce & Industry;
(d) President, All India Manufacturers Organisa-
tion;
(e) President, All India Importers Organisation;
(f) President AU India Exporters’ Association.
(iii) Seven Members to be nominated by the Govern-
ment of India from time to time;
(iv) Secretary, Ministry of Finance (Department of
Revenue & Expenditure);
(v) Chairman, Central Board of Excise & Customs;
(vi) Gold Control Administrator, Department of Revenue;
(vii) Member (Customs), Central Board of Excise &
Customs,
(viii) Member (Central Excise), Central Board of Excise
& Customs.
One of the Secretaries to the Central Board of Excise &
Customs will act as Secretary to the Council.

2. The Chairman of the Council may specialy invite any
other person or persons to attend any meeting of the Council.
ORDER

ORDERED that the Resolution be published in the Gazette
of India for general information.

D. P. ANAND, Joint Secy.

MINISTRY OF INTERNATIONAL TRADE
EXPORT TRADE CONTROL
New Dehi, the 14th March 1964

No. 20/1/64-A7.—Tn partial modification of clause 1 of
the Notification of the Government of India in_late Ministr
of Commerce No. SR.O. 794 dated the 21st October, 1950,
in regard to the procedure for payment of application fees
for export licences, the Central Government hereby dirccls
that the prescribed fee shall be deposited under the head
"Export Licence Application Fees' instead of under the head
"Export Licence Fees".

MELA RAM BHARDWAJ, Under Secy.

MINISTRY OF INDUSTRY

New Delhi, the 3rd March 1964
RESOLUTION
No. 9(2)/62-5afr.—In partial modification of this Ministry's

Resolution” of even number dated 9th April 1963, the Govern-
ment of India have decided to appoaint ;

(i) Shri Vajubhai Mehta, Chairman of Shri Gujarat Rajyu
Mitha Udyog Sahkari Sangh Ltd., 36, Jawahar Sociéty.
Surendranagar, Gujarat, as a member of the Central
Advisory Board in place of Shri B. V. Dcsai, Patri,
District~ Ahmedabad.

(ii) The Director of Industries, Government of Goa,
Daman k Diu, Panjim as a member of the Gujarat and
the Maharashtra Regional Advisory Boards for Salt.

2. The Government of India have aso decided to aPpoint

the following persons with knowledge and experience of [abour
robldems as non-officid members "of the Regional Advisory
oards \—

Maharashtra Regional Advisory Board,

1. Shri S. G. Kamik, General Secretary, Mithagar Kumgar
Union, 115, Satyagiri, Dadar Main Road, Bombay-14.

2. Shri R. P. Patil, Joint Secretary, Mithagar =~ Kumgar
Union, 115, Satyagiri, Dadar Mam Road, Bombay-14.
Madras Regional Advisory Board.

1. Shri P. Rathinam, President of the Sat Labour Union,
Adirampatnam, Tanjore District, Madras.

2. Shri M. S. Selvargian, M.L.A., General Secretary, of the
%/Ialatd Labour Union, Arumuganen, Tirunelveli ~ District,
ras.

West Bengal and Orissa Advisory Board.

1. Shri Kali_Mukherjee, President, West Bengal Pradesh
National Trade Union Congress, "Shramik™ Bhawan,
177-B, Acharya Jagadish Bosc Road, Calcutta,

2. Shri S L. Passey, B/18, Sector 19, Rourkela-2,
(Orissa).
ORDER

ORDERED that this Resolution be communicated. to al the
State Governments, al Ministries of the Government of India,
Planning Commission and Prime Minister's Secretariat.

2. ORDERED dso that the Resolution bo published in the
Gazette of India, Part |, Section 1.

H. K. BANSAL, Under Secy.
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